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Inclusion of Press Freedom in
Fundamental Rights

*¥258. SHRI OM PRAKASH TYAGI:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state -

(a) whether Government are aware
of the recent demand of the journa-
lists made at a seminar on the ‘Second
Press Commiasion’ to include press
freedom in Fundamental Rights enu-
merated in the Constitution:

(b) reaction of Government thereon;
and

(c) steps being taken to meet this
demand?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI L. K.
ADVAND: (a) Yes, Sir.
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(b; and (c). One of the terms of re-
ferences of the Second Press Commis-
sion is with regard to the adequacy or
otherwise of the present constitutional
guarantee to ensure freedom of the
Press. It is. therefore, expected that
the Commission will examine this
matter, ‘The recommendationsg of the
Commissicn in this regard are awaited.

Population Policy

*259. SHRI NATVERLAL B.
PARMAR:

SHRI S. S. SOMANI:

Will the Minister of PLANNING be
pleased to state whether it is a fact
that the Planning Commission has set
up a working group on population po-
licy for suggesting a fertility control
programme for the current and subse-
quent plan periods, if so. the details
thereof?

THE PRIME MINISTER (SHRI
MORARJ] DESAI): Yes, Sir. The de-
tails regarding the composition and
termns of reference of the Working
Group on Population Policy are given
in the Statement laid on the Table of
the House,

Statement

The Faniily Planning Programme has
been gradually expanded in scope and
content into a Family Welfare Pro-
gramme with an integrated approach
towards fumily planning, maternity
and chiid health and nutrition. I* is
incteasingly recognised that acceptance
of the feriility control programme can-
not ‘be brought about solely through a
target-oriented clinical approach, Basic
changes i human attitudes towards
this problem are necessary and these
can be brought about through persis-
tent and wide-spread information, edu-
cation and communication activities
and manipulation of several socio-eco-
ncmic vatlables, apart from the pro-
vision of Wasic health and family wel-
fare servites. The Statement of Policy
on the Family Welfare Programme
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announced in June, 1977 has drawn
particular attention to some of these
aspects. In order to translate this
policy into concrete action plan, it has
been decided to set up a Working
Group on Population Policy with the
following as members: —

1. Dr. V., A, Pai Panandiker,
Director, Cente tor Policy

Rescarch, New Delhi.

Chairman

2, Prof. P.B. D¢sai, Insiitute of Member
Economic Growth, New
Delhi.

3. Prof. Ashish Bose, .
Institute of Economic

Growth New Delhi,

Member

4. Prof. D. Banerjec, Head, Mcmber
Centre for Social Medicine
& Community Health,
JawaharlalNehru Univer-
sity, New Delhi.

5. Dr. Kumudini Dandckar,
Gokhale Institute of Politics  Mcmber
& Economics, Pune-411004,

6. Dr. K. Srinivasan. Directer,  Mamber
Inernational Institute of
Population Studies, Bombay

7. Dr. Sharad Kumar, Director  Member
National Institute of
Health & Family Welfare,
L-17, Green  Park, New
Dclhi.

8. Dr. V. Ramalingaswami, Member

Dircetor and Prefessor of

Pathology, All India Insti-

tute of Medical Sciences,

New Dethi.

g. Smt. Avabai B, Wadia, Piesi-  Member

dent.,  Family  Plarning
Association of India. Bem-
bay.

10. Representative of the Minis= Momter
trv of Fducation and
Social Welfare, . .

11. Registrar Generaof India,  Member
New Delhi.

12. Aaditional Sceretarv-cvm- Momber
Commissioner (Family Wel. .
fare.) Minictry of Health
& Family Welfare, :

13. Adviser, Perspective Plann-
ing, Panming Cemmissicn, . Momber

14. Consultant (Healtl: & Fomily Member
Welfare), Planning Ccm-

mission, §





